[FORM 3B]
(Seerule 7)

NOTICE OF NOMINATION
Election to the Council of States by the elected member of the Legislative Assembly of Bihar

Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list

nominati of maintained
on paper candidate under section
152
1 2 3 4 5 6 7 g 9
| Hren st et FAR 45 208, Wifeea TR, T I H 547 FareE wER AR 128
THofoTHoTmeTo Hic, arit AR Tl 215
U=~ diotio ek, Fﬂ HAN dwrt 126
foen-wzm & @ W™ 186
W YR WEE 99
fawm 169
e fard 198
fara 5w 225
T AR 208
Teram &<t 192
2 RT R few AR a5 208, @ifeeq TR, T T T 547 Tan 3= 189
UHeUteTHoTHeTo Hicirl, ﬂ‘-{L SAETA 226
T~ Hotiio Fiaw, i grm fife 219
fen-e i Ferg e 212
famr &4t 237
™ faye e 197
W fo= 205
T e T g 216
A R 220
A WEE I T 145
Place - Patna

Date -27th May, 2022
MNote :— wherever alternative is provided score out the word(s) not applicable.

I Subs, by Notifn. No. SO 364 (E), dated the 18% May, 1989, for Forms 3B and 3C.
2 Subs By Notifn No SO 124(E), dated the 24" February, 1993, for eertain words,

Returning Officer.




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Council of States by the elected member of the Legislative Assembly of Bihar

Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral | MNames of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list

nominati of maintained
on paper candidate under section
152
1 2 3 4 5 6 7 8 9
3 o A Fiet A 45 208, Hifees TR, T o 547 ¥ YA G 140
THeHloUHoUFHcTe HIEH!, % e 73
Uite- oo Hiet, e wE T 121
foen-ven T AT U 174
Fue 203
T AR 9EE 16
Tl YUEY 110
EfwiET aes 108
T HOR o 104
% T 19
4 Eo Pare HEEY o FHHGwH| 58 TEFR, i, T T 991 R HIN TR 6
TR T, AYE, i Tes 129
- 'ﬁiﬂm, The ?ﬂtﬁ?—l ﬂ'qﬂ 95
foen- agaE e e 72
s A 233
| Erowid HHI L8O
FAR TEeE 279
T AR A 27
firem HHR fife aof B fem 271
A SR 199
Place - Patna

Date - 27th May, 2022
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs. by Noufn. No. 5.0 364 (E), dated the 18 May, 1989, for Forms 3B and 3C.
) Quhe B kanife hla €0 17008 datad the 3410 Ealwiarm 100 fae asetain puaede

Rem%f ficer.




[FORM 3B]
(See rule 7)
NOTICE OF NOMINATION

Election to the Council of States by the elected member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list
nominati of maintained
on paper candidate under section

152

I 2 3 4 > 6 i 8 9

5 2o Har EHS Hlo FHE=AT 58 TR, dham, ficie cn 991 #en Ay foe 15
TR ity wYE, fom= =mm 17

gz e, way faerdt <t 105

faen- vt i = 211

e aEEs 12

THE HER IF g OEA 90

HETET TR W 133

WEHN A 235

3o wifer wyum file 1

sdtwr =g 113

6 o Ha wwE Ho FHEwTE 58 TEAm, W, TG T T 991 qz TR T 232
T afteg AyEe, e wE 135

ez~ s, e A= AT 185

fer- vt e HA T 134

T HARIEA 76

o s 187

Heg wAR T 30

T e 141

wifaE wun A 93

wrten wET 04

A 'ﬂv
L .

Place - Patna O~

Date - 27th May, 2022 Returning Officer.
Note :— wherever alternative is provided score out the word(s) not applicable. fzfiy T

I Subs by Notifin. No. SO 364 (E), dated the 18 May, 1989, for Forms 3B and 3C. T ™ # fpafis fafea

1 Subs By Notifn. No. 5.0, 124(E), dated the 24® February, 1993, for certain words
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